To Provide the ownership Right

*1308. SH. SURENDER PANWAR, M.L.A.: Will the Deputy Chief

Minister be pleased to state:-

a) whether there is any proposal under consideration of the

Government to provide the ownership right (mutation) to the
people residing for more than 40 years in Devnagar, West
Ram Nagar, Garhi Brahman, Vikas Nagar, Malviya Nagar,
Kalupur and Arya Nagar in Sonipat Assembly Constituency;
if so, the time by which the abovesaid proposal is likely to
materialized; and

the reasons for not making the mutation inspite of the
registration of houses for last 40 years in the abovesaid
colonies in Sonipat Assembly Constituency togetherwith the

details thereof ?
SH. DUSHYANT CHAUTALA, DEPUTY CHIEF MINISTER

a) Sir, there is no restriction on the entry and sanctioning of
mutations to the people residing for more than 40 years
in Devnagar, West Ram Nagar, Garhi Brahman, Vikas
Nagar, Malviya Nagar, Kalupur and Arya in Sonipat
Assembly Constituency.

b) The issue does not arise.
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